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which w ill come in course ctf pay
ment during the year ending the 
31st day o f March, 1059, in respect 
o f 'Capital Outlay o f the Ministry 
o f Rehabilitation'.”

COMMITTEE ON 
PRIVATE MEMBERS’ BILLS AMD 

RESOLUTIONS

N i n e t e e n t h  R e p o r t

Sardar A. S. SalgaJ (Janjgir): I
beg to move.

“That this House agrees with 
the Nineteenth Report o f the 
Committee on Private Members’ 
Bills and Resolutions presented 
to the House on the Uth Apnl, 
1058.” .
Mr. Deputy-Speaker: The question

is:
“That this House agrees with 

the Nineteenth Report of the Com
mittee on Private Members’ Bills 
and Resolutions presented to tilt; 
House on the 9th April, 1958.” .

The m otion was adopted.

RESOLUTION RE: IMPOSING OF
RESTRICTION ON PERSONS WHO 

HAD HELD THE OFFICE OF 
GOVERNOR—Contd.

Mr. Deputy-Speaker: The House
will now resume further discussion ot 
the resolution moved by Shri Motilal 
Malviya on the 28th March, 1958, 
regarding imposition of restriction on 
persons who had held the office o f 
Governor.

Out o f 1 hour allotted for the dis
cussion o f the resolution, 16 minutes 
have already been taken up, and 44 
minutes are left for its further dis
cussion today.

Now, there is an amendment of this 
resolution by Shri Keshava. That is
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office of Governor 
nut o f order. He wants an amend
ment o f the Constitution itself. That 
can be done by  a direct motion, that 
is, a direct Bill and not by any other 
means. Therefore, it is out of order. 
There is no other amendipent.

Now, Shri Braj Raj Singh. The 
hon. Member will appreciate that only 
44 minutes are left, and since there 
are a few Members who want to 
speak, he should be as short as pos
sible.
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